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IN THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 196 OF 2022 

IN THE MATTER OF: 

Hariom Gupta & Ors 

Versus 

Nagar Palika Parishad, Loni & Ors. 

Applicant 

...Respondent(s) 

ACTIONS TAKEN AND COMPLIANCE UNDERTAKEN BY THE NAGAR 
PALIKA PARISHAD, LONI 

You are requested to kindly take the following Action Taken Report on behalf of 
The Nagar Palika Parishad, Loni on record under ongoing matter, Original 
Application No. 196/2022, titled as- Hariom Gupta & Ors Versus Nagar Palika 
Parishad, Loni & Ors.: 

1. The Nagar Palika Parishad, Loni filed an Action Taken Report in compliance 
of order dated- 11.03.2022. Upon hearing of the present matter on l L.03.2022, 

following directions were made by the Hon'ble National Green Tribunal 
("NGT"). 

1. Grievance af the applicant Mr. Hariom Gupta is regurding dumping of 
hazardous sewerage of 'surrounding Nagar Palika area to the Green Belt, NH 
709B, opposite Ansal State End., Sector C-1, Trans Delhi Signature City, Loni 
Ghaziabad. It is submilled that aewerage is filed in the Green Belt and when it over 
flows, it enters into Ansal State End and in temple area. Iis further submitted that 
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due to poisonous water of 'sewerage, hundreds of large trees have died. It is also 
submitted that this hazardous sewerage is also entering into the underground 
water streams, polluting the ground water and harming the environment at large. 
2. Having regard to the allegations of the appellant, it appears necessary to 
ascertain the factual position in the matter through a Joint 2 Committee of the 
State PCB, District Magistrate & DFO, Ghaziabad, Uttar Pradesh. The State PCB 
will be the Nodal agency for coordination and compliance. The Joint Committee 

may meet within four weeks and undertake site visit and look into the grievance of 
the applicant. Factual and action taken report may be furnished before the Ld. 
Registrar General, NGT, Principal Bench, Delhi within three months by e-mail at 
judicial-ngt@gov.in preferabiy in the form of searchable PDF/OCR Support PDF 
and not in the form af Image PDE, who may, if necessary, put up he matter before 
the Bench for directions. The application is disposed of 
A copy of this order, along with a copy of the complaint, be forwarded to the State 
PCB, District Magistrate & DFO, Ghaziabad, Utar Pradesh by e-mail for 
compliance. 

The actions taken in compliance of the direction are here under : 

1. It is respectfully submitted that as per the letter dated 14.06.2023 as Annexure 

I, the grievance we received as the letter by upper district officer, we came to 

know about this grievance at the very said movement the inspection was 

carried out and regular cleaning of the said area is been done by the nagar 

palika parishad, but after NNPL took the extra efforts to ensure compliance. 

2. It is respectfully stated that all the surrounding of sewerage area Near Lal 

Bagh Colony has been re clean again by the bulldozer and dunper, supporting 

photographs is annexed as Annexure II. 

3. The regular cleaning and sprinklingof water is in the regular process, potholes 

and side drains are repaired on priority, supporting photographs is annexed as 

Annexure III, these activities are part of the daily routine to ensure public 

health and sanitation. 

4. It is respectfully stated that the said reconstruction and repair of drainage has 

been allotted to Jal Nigam and the said amount has been credited in the 
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account of PWD who will be doing the construction work and it is to be 
completed in next six month post rainy seasons & the documents is annexed 
as Annesxure IV. 

5. It is respectfully stated that the work of reconstruction of drainage is pending 
because of the NOC which is requested by forest department is still awaited 
and the letter requesting for the NOC by Nagar Palika, loni is annexed as 
Annexure V, apart from this Nagar Palika is doing the daily measures to clean 

and protect the surrounding. 

In view of the above-taken action by the department, it is to submit that the 
direction given in the said O.A. is being complied with and shall be 
maintained to avoid any unpleasant event as reported by the applicant. 
Further, the proposed work as per the directions of the court shall be 
commenced within the stipulated time on a priority basis. Until the other 
facility requires function�l infrastructures, the department will ensure to make 
interim measures for the said issue. 
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IN THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION N0. 196 OF 2022 

IN THE MATTER OF: 

Hariom Gupta & Ors 

Versus 

Nagar Palika Parishad, Loni & Ors. 

Parishad, Loni, Uttar 

Loni, Cabhaziabaoo 

AFFBANT 

instructions. 

Affidavit of Sh. Kishna KtAha aged about years\ s/o Sh. 

Ram Loupot Mihxa, presently posted as Executive Ofieer, Nagár Palika 
Pradesh, 

Name: 

.Bang 

1. That I am posted as stated above and well conversant with the facts of the 

present case and as such competent to swear this afidavit before this Tribunal. 

Area: Hey 

Applicant 

2. That the accompanying reply has been drafted by our counsel upon my 

Reod 

..Respondent(s) 

2E28 OF 

having office 

,Utar Pradesh. 

at 
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3. That the contents of the accompanying reply are true and correct and the 

knowledge has been derived from official records and nothing material has 

been concealed there from. 

VERIFICATION 

Verified on solemn affirmation at New Delhi on this 

from. 

AR 

the contents of the foregoing affidavit are true and correct to the best of my 

knowledge and no part of it is false and nothing material has been concealed there 

Name: R., Bansat New Delhi 
U578/14 

No: Expir 
Regd. 

28/012024 
OF 

8 

GOvt 

ATTESTID 

Notarylpublic,JOalhi (As Pseiid) 

DEPONENT 

AU86Yuly, 2023, that 

| 8 AUG N23 

DEPONENT 
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jT 6S 09IOro-oTO/ 2020-21 faiia: 03 44 2020 

30 fTY 2020 (icr-01) v 3ft yr ffu gg-02, cTOOfao, TfrTAG 7 

JGTi Hq 3JqT GI f 34yo 3 f 31 fdr 2019 4 # 25.00 

ciRa Hy 3ec TÍT TII PHIu gT HO-3788 /T- 5- 2012-111 que/2010 

di et aet 34-HR 0ÌO Ug yHO, 3O9O t14, 

fMoT ENI IT-566.15 GIA OY gfg f-ico 07 bra 2020 (HGTE-04) ÌO que 

ya HO-2220/HO9IOYROcOTTO/ 2020-21 fe-iG 15 H 2020 (Ht$-05) gyIGT I0 

-yaodioto/ 2020 fo 27 <S 2020 (Hie-07) 3dito À YE YE fs gyT AICI 

t¢i6-09.10.2012 H-03) 
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4022000100423747, T}OYSOTHO g-PäNB0402200, jars gr än, aHATR, A 4 

gftff 
1 

( 
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ATF7 /21-yaloorito/ 2020 

TofofdO, fUeTG EINI 3A4 Hrufos ya iII 2338/1 0io feHiF 19.09.2020 

(faft gR) 

,2020 

Sconed with ComScanne 
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4 

5 I 

1 

aiF 29.07.2020 

254/ST APMCy 

oc(L)|Be 

fTC 

(fnto) 
127 

0 59 

0.515 

0.945 

1.38 

PglT ag-2, lofofo, 

Prur gg-2, lofofo, 

Scanned with CamScanner 

179.49 

60.61 

70.15 

131.67 

187.07 

623.99 
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2 

3 

4 

Hg, -aiz1| 

ie|-3788 /-5-2012-1114vE/2010 

fis: 9 TAT, 2012 

HYRT aqys AT 0GA-1981/1-05-2005-704/04 fai% 20 7, 2005 

om.1981 /-5-2005- 70H1/04 RFH 20,06.200S eR| EEI T 
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Annruval date Irn fFMS: 0:1 'r 3) 

PAN No; 

To, 

Note For Drancl: 
Contact Ogtallt 

|Nanic: 

Email : 

Phane No.: 
fha ranch Hend 

PFMS Gencrated Print Payment Advice 

BANIK 

hoglxl.pfrisu:ts.co.in, 
sjay.k2npnb.co,in, vlttanejaDpnb,co.in 
36S250?12,NG035669 

PUNJAUTNATIONALWNNK 

ioblle No -

GHAZIABAD, LONI Branch 

Bank AccCunt NU, 4022uDD109:23747 

No. Of Bencficiaries as jr nnCXUre-l. 

(Sign by Authprized Signatory) 
Namg 

We suihorise the bank ta dgbit cur undefiotdcoount maintaincd vitt1 the bank vith balch 

anounl and credit the beneficiarylie)yJ¯s perANNEXURE-I upluaded to ban's central 
system through PFMS Ofo CGA. 

TFC - NP LONI-{UPGZO0006524] Ref:. Account No. 4022000100423747 
Payment Advice Number co12041117538 

I9,15LAIDTISIQUGH S(STEM OHLY 

Agency Seal 

oyne1 Auica: u.: CO17041117g3A 
Alvice rint Dalu:34 fcb 2020 
TAN No.: 

SiRPOgeN 

|elnelesk:pfusDraYin 

031-2.3343060 

Total Ansut of Debi:: Rs5,65,13.35.00 

fAriau:nl in 2ords: Fve Crares Sixly-Six Lzkhs Fiteen 
Thausand N» Hundrod Thirty-Thrce) 
Blch No. CO12041117538 

{Sign by Authorized Signalory] 
Name - RoL. 

Dosignation 

Molbila No 

Scaed withh CumScanner 
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io contn having teccived the cuptloned:adlvicool credit(s) for payment today for furhor procesing as 

oer atrsngemeni Ubankun integratéd DFMs-Hanl: uaynettt system. 
No. Of Boneficiarios: 1 
Dato & Time 

PUNJAB NATTONAL BANK 

Sr.Ne. 

Agengyto ernter date of delivcy in PFMS ustng option| E-Poymont > tA Subirission Status 

Name of. 
Bencflciary 

Branclh Sual 

PFMS Txi lD 

(Al pugE to be stapcd Gnd intiä), opd lost pagr to be slyns¯ ln fULL with stomp) 
ANNEXUREJ 

DiRECTOR C& D CD120l117959 SUPAt NIGAM| 

Phyment Advlce No.: C012041117S3R 

Amount (in Rs.) :5,G6,15,933.00 

Account 

Branct Authorizod Oficial 

Number 
IFSC/UN/MICR 

Cade 

XXKXXX*Xox8709|PUNCOU670 

Andiraar Amsuntl 
Number Rs.) 

5,66,15.952. 

Total Amount(Ps) 5.56,155:2 

|Please acknösiedge and do the needful as presce g bàk to conplete tronsactions. 

Scunned with ComSconner 
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BEFinacle 

UnlvesSl 

Ganhing 

Solution 

n 

nONy 

Account uigcr Inquiry 

canned with CumScanner 

02-04-2G16 

0270102%::4 

INN 

4:0200TE-
NP 

.uNI 

AC.10 

Ala. Sllus Dato 

CUSTCAER ACCOUiT 

Ac. Cln39 Dat 

G.00 CR 36,12,73,22034 CR 36,12,7S320,34 CR. 

Availaulu snl. 

Ac, Typ0 

15 0 2m 

0$100 

41,701.093B CR. 

INR 

Lllocliyo Avait:itlp 0t. 

Flo:1t0al. 

?6,273203 CR 

AC. Opon Daln 

NC. Status 
GL Sublhrad Opening 0at. Closing Bal. Funds in Cig. 

4 

Page 
1 
c. 
1 
. 

Cradit Amt. 

Paricul3!s 

Inst No. 

35,12,75,320 34CR. 

S,6G,1S.933 00 

TRIRCON4111753t UPGZGD006524I{C 

1'alae Dale {07-02-2020 

T:an Ds!c 07-03-07G 

41,73,91,233 34CR 

32.32,702.00 

07-02-2270 

HEFT 

CHAUUl4ARY 

CONTRUJETION 

OAPANY 

?-237O 

B3-02-2020 

2,11.23,045 34CR 

32,32,792.00 
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afa, 

yata: 3S3 /21-yclodlofio/2020 

4 

frts 27 /2o2 

Scanned yeith CanScanner 
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HO TIE ERT 3faGU, 

Google 

fol -196/ 2022, Hariom Gupta & Ors. Vs Nagar Palika Parishad, Loni & Ors q 4y À yfrT 3HIGT 

Google 

fio 25.05.2023 

fH YHOLO 

Lat 28.7390649 

Long 772B0318 

Ghaziabad, Uttar Padesh, India 
124,Block D, 3alrarn Nagar Lali Bagh 

Ghaziabad, Uttar Pradesh 201102 India 

15/06J23 07:04 AM GMT O5:3O 

Lat 28.739066 
Long 77.28o368 

SI-38/2023 in ATOO 

GPS MAap Camora 

15/06/23 07:03 AM GT+5:3O 

Oony. 

Ghaziabad, Uttar Pradesh, India 
124, Block D, BalramNagar, Lal Bagh Colony, 
Ghaziabad, Uttar Pradesh 201n02, ndia 

GPs Map Camera 
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{GI196/ 2022, Hariom Gupta & Ors. Vs Nagar Palika Parishad, Loni & 

Tttude 28737508 
Longitude.77279067 

Beyation: 229 2418 m 
Aocuracy. 3.0 m 
Time 0615-2023 08-54 
Note: ward 42 

qHOYO HGI- 38/ 2023 in sitoyo 

fio 25.05.2023 44Td 

Qwered by NoteCari 
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